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particularly because it was found that
there would be a gap between the de-
mand and the production.

Shri Rameshwar Tantia: May I
know whether Messrs Hitachi Trans-
formers and Electricals and The Eng-
lish Electric Company are foreign
companies with 51 per cent Indian
capital or Indian companies?

Shri C. Subramaniam: They are not
foreign companies; they are Indian
companies.

Shri D. C. Sharma: I am happy to
find from the statement that licences
have been given to firms in Bangalore,
Madras, Bombay, Trivandrum, Baroda,
etc. May I know why North India has
been omitted from this list? Are there
no firms in North India for producing
this kind of equipment?

Shri C. Subramaniam: All the pub-
lic sector projects are located in North
India.

Shri Bhagwat Jha Azad: May 1
know what would be the worth of
goods to be produced by this impos-
ing list that we have got in the state-
ment if they go into production accord-
ing to schedule?

Shri C. Subramaniam: I do not
have the figures with reference to the
private capacity. But the public sec-
tor projects will be producing goods
worth about Rs. 90 crores per annum
ultimately.

Shri N. Sreekantan Nair: Out of this
list of companies, may I know how
many have already started production
and how many are trying to evade
production and not permitting others
to come in?

Shri C. Subramaniam: As I have
already stated, most of these are ex-
pansion schemes and so they are al-
ready in production. Only two have
been recently licensed, of which one is
in Kerala, about which the hon. Mem~
ber should know much better than I
do.

Shri Indrajit Gupta: There is a pro-
vision of the industrial policy resolu-
tion that in case private concerns are
allowed to enter the field of heavy
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electricals, the State will ensure either
major participation or take other mea-
sures to guide the policy and control
the undertaking. Is that being carri-
ed out in respect of these firms and
if so, how?

Shri C. Subramaniam: Yes; it is be-
ing carried out by seeing that produc~
tion is according to what we plan and
also perhaps we may take into account
the prices also at which they would
be sold.

Mr. Speaker: He asked about major
participation in share capital.

Shri C. Subramaniam: We have not
taken a majority of shares, but in one
of the leading companies, i.e. Messrs
Hitachi Limited, the Kerala Govern-
ment has taken 25 per cent of the
shares.

Shri Sham Lal Saraf: May I know
whether the machinery at present be-
ing manufactured by the public sector
will be produced by these private
companies or some of the items being
manufactured in the public sector will
be transferred to these private manu-
facturers?

Shri C. Subramaniam: In regard to
various electrical goods, we have gone
into the question as to what would
be produced and to what extent it
would be produced in the public sec-
tor projects. Wherever we found there
was a gap, that is expected to be filled
by production in the private sector
projects. Therefore, in certain cases,

' what js being produced may be pro-

duced in the private sector projects
also.

Recitation of National Anthem
in Schools

*583, Shri Shree Narayan Das: Will
the Minister of Education be pleased
to state:

(a) whether various State Govern-
ments have agreed to the proposal that
the school work should begin with
recitation of National Anthem and
hoisting of National Flag; and

(b) if so, when this is going to be
introduced?
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The Minister of Education (Dr. K. L.
Shrimali): (a) and (b). The National
Integration Conference made a recom-
mendation that in all Schools the day’s
work should begin with the commu-
nity singing of National Anthem. This
recommendation has been accepted by
all State Governments and Union Ter-
ritories. There was no recommenda-
tion regarding the hoisting of National
Flag. In 1954, however, a circular was
issued to the State Governments em-
phasizing the need for explaining the
significance of the National Flag to the
students.

Shri Shree Narayan Das: Sir, since
part (b) of the Question has not been
answered, may 1 know from when this
is going to be introduced?

Dr. K. L. Shrimali: Eleven States—
Assam, Andhra Pradesh, Bihar,
Jammu and Kashmir, Kerala, Madras,
Madhya Pradesh, Mysore, Orissa,
Rajasthan and West Bengal have writ-
ten to us that they have already im-
plemented this recommendation. The
other States—Uttar Pradesh, Gujarat,
Maharashtra and Punjab—have accept-
ed the recommendation and I hope
steps are being taken by them for its
implementation. The Union Territo-
ries have already recommended its
implementation.

‘Shri Shree Narayan Das: The hon.
Minister just now stated that in 1954
a circular was issued to the State Gov-
ernments emphasizing the need for ex-
plaining the significance of the National
Flag to the students. May I know
whether any assessment has been made
as to the extent to which this instruc-
tion has been followed by the various
States?

Dr. K. L. Shrimali: In order to im-
plement the scheme the Ministry for-
mulated a scheme to award special
trophies to schools which could hoist
the flag in the best way possible. These
awards are being offered to various
institutions, and as far as our infor-
mation goes the scheme is working
satisfactorily.
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I shall also read the answer in Eng-
lish.

The two statues of Generals John
Nicholson and Alexander Taylor have
already been removed from their sites
in the Capital. It is now proposed to
remove the statues of King George V
and Queen Mary from the Rashtrapat
Bhawan for being housed in the Vic-
toria Memorial Hall, Calcutta.

ot SRR et Aty §
T & g A AT & 3 AW gAY
Tg WA A o Y 7 3@ TER ¥ OR
B HT I IJ §Y I 74T A7 fF =
yaEaad ¥ ey g S
@ T faady o saet v afewd &
R g9 gaT HT AT TG < AT | HI &
av & are off R S F aarar § f
it &Y #1 geT w7 fawena i
= v 7 fa=r & | § S = rear
gfF & o & awl § @ wfa
WA ar gfE Mo & Ay
F I §q FoF g fax sy ?

Shri Datar: May I point out that it
was proposed to place some of these
statues in the museum at Delhi but it
has been found that no sufficient space
for them is available? That is the
reason why this is being sent to Cal-
cutta.

ot NETIER A W A
Tg WA 5w g # Fs g A
T W w9 5 wE vty aF F
ot ot fafaat it wfaamd & 3 g1
& sy ?
Mr. Speaker: When the substances

go the shadows would vanish automa-
tically.

Y T < & ST Argar g i faeet
¥ gk afenie gee & TE% 99
faalt wgrpaEl #Y feaet afaat @y
AR A IR TG IEAY
Y g T qTA FGT 7





